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mentioned above would then be con-

vened to elect the remainini Mem-

bers. 

II. EXECUTIVE COUNCIL: Election 

of the R,epresentatives of Professors, 

Readers and Lecturers have been held 

and results declared. The Visitor's 

nominees have since been finalised 

and communicated to the University. 

The Chief Rector has been requested 

to nominate his representative. The 

representatives of the Court can be 

elected only after the Court has been 

constituted. All other members of the 

Executive Council are ex-<>fficio and 

are to be formally notified as such. 

III. ACADEMIC COUNCIL: Steps 

have been initiated for the election of 

students on the Academic Council. An 

Election Officer has already been ap-

pointed to conduct the elections. 
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Applica.tions received by SUFC for 
financial a 'istance for Ship-building 

*:304. SHRI N. DENNIS: Will the 

~ :~ 1: ~ ' r wf :llr~ G Arf" TRANS-

PORT be pleased to lay a statement 

showing: 

(a} t h e  total numuer of applications 

rceeived by the Shipping Development 

Fund Committee seeking financial 

assist ance for ship-building activities 

during the last three financial years; 

and 

( b) the cases in which financb l as-

sistance was (i) granted and (ii) not 

granted? 

THE MINISTER OF SHIPPING 

AND TRANSPORT (SHRI VEEREN-

DRA PATIL): (a) anct (b).  A state-

ment is attached. 




